DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General mformatxon relating to legislative & other matters)
Friday 29" February, 2008/ 10 Phalgun 1929 (Saka)

No. 238
PRIVATE MEMBER BUSINESS

In continuation of Bulletin (Part-IT) No.237 issued on 28™ February 2008, all the
Hon’ble Members are informed that the last date of receiving the notices of Private

Member Bills and Resolutions for Friday, the 28th March 2008 now has been
rescheduled for 12 ~ March, 2008 at 3.00 P.M. and balloting will be held at 4.00 P.M.

same day i.e, 12" March, 2008 instead of 13™ March, 2008, as the meeting of
Committee on Private Member Bills and Resolutions is scheduled to be held on 13th
March, 2008 at 11.00 A M.

Kindly note the changed schedule.

Siddharath Rao
Secretary
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